
THE I{IGH COURT OF MANIPUR AT IMPHAI

Ngil_FtcATtoN
'[he 3"1 Novernber, 201.9

No.HCM/1/96/tlENCH/ Q,l6 S g As directed and in partial modificatiorr of rlrer

earlier notification of Bench constitution dated 24.10.2019, it is hereby informed to all tlrr:
lcarttecl couttsel and cotrcerned parties that llon'blt: the Clrief Juslice will not holcl for Singltt
attd Division Benches on 4.1,1,.2O19,5.11,.2019 arrd 6.1 1,2019 respectively ancl l'urthr:r

ittforttrecl to all tJre learned counsel and concerned partie:; that the revised Divisiorr llerrr lr

for the .said period shall be as follows:

Original Division Bench Revised Division Bench Court Hall No.

04111.11,s

Monclay

oslLtlle
Tuesday

06111/le

Wednesday

llon'ble the

llon'ble Mr.

Jarrrir

Hon'ble

l-lon'ble

Jamir

llorr'ble the

I-lon'ble Mr.

Nobirr Singh

Chief Justice

J ustice L.S.

Chief Justice

Justice Kh.

Hon'ble Mr. Juslice L.S. Janrlr

ll o n'b le M r. J r-rstice M.V.

Muraliclaran

the Cl tef J*trc. Hon triu r,irr. tutiic-" fS. tamir.

Mr. Justice L.S. Hon'ble [t/lr. Justice - M.V.

Muralidaran

llon'ble Mr. Justice l(h. Nobin

Singh

l-lo n'ltle M r. .Justice M.V.

Muralidaran

Iurtlter in[orrned that urgent rnatters involving extension of interinr ordr,:rs lixe(i L,,r

4.11.)l)1r,5..t1.2019 and 6.lt1.20111 before. ttre Single Benclr of llon'ble the Clrief lrr:,titr,rrr,r7
be rr rrt rrtitr rrr:tl [refore l-lon' ble M r.J ustice l,..S.Ja rn i r.

sd/-

(w. ToNEN MEll'r-_r)

REGTSTRATi (JrJDr_.)

( opy 1o:-

t. The Aclvocate General, Govt. of Maniltur.
). -Ihe 

Regislrar,Vigilance & Administration, lligh Court of Manipur.'\. The Govt.Advocates,Govt.of Manipur.
4. Thc Presirlent, High Court Bar Association, lVlanipur.
lj. The Presirlent, AMBA, Manipur.
(r. All the Jt. Registrars, High Court of Manipur

For kind information orrcl

Circulation to the le otrtlrl tnt'rrritt'r ,.

l, All the Deputy Rt'gistrars, High CoLrrt of Manlpur.
8. The Principal Secretary to Hon'ble the Chief Justice, l'1iglr Court of Manipur.
9. All tlre Assistant Registrars/L.R.O./Sr. Grade Stenograplrer, High Court of Nlarri;.rrrr
t0, llre l).S. to l-lon'ble Mr. Justice Lanusurrgl<um Jamir.
I l. -l'[re 

[).S. to t-lorr'ble.Jtrstice l(h. Nobin Singlr.
12-. Tlrr-, P.S. to Registrar Gt:neral, lligh CoLrrt of [,4aniptrr-.

llegistrar (Jrrdicial), High Court of Manipur.
tt Atlalyst, l-1igh Corrrt of Manipr,rr for uplcading the sarnr: to tlrr: ellrri;rl

wr:ltsite.
t:; All tltl Supcrintcndents/CoLrrt Officers/Stamp tleporter/Protocol Officer, l-liplh Lurrrt

of Mani;rur
l(r Ilrc Court Masters, lligh CoLrrt of Marriltu
l. / (jrr.rrd Iile/Orde r Bool<.

tll. Noticc []oard.
19. Corrcerned file.

hJ '[;r,rr ttqr'.i
(w. TONEN MErril) i, 4{ / "l
REGTSTRAR (JUD[..) I


